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TEEORISSAGRA‘MAPANCHAYATS(REDUCTIONOFMOFOFFICE)

AM’ENDMEN‘T ORDINANCE, 1984

AN
ORDINANCE
To An.mm) THE OpissA GRAMA Pmcmmrs
{ RBDUCTION Or TerM OF OFFICE ) ACT, 1981
SESSIOII s

AND WHEREAS the Governor of Orissa is sat;sﬁed ‘that
circumstapces exist which render it necessary for him to take

_ lPromulgated by the Governor on the 6th February 1984, pub]jshed man S
extraordinary issue of the Orissa Gazette, dated the 6th February 1984.]

WHBREAS the Legaslature of the State of ‘Orissa is not in

immediate action to amend the Oriss2 Grama Panchayais (Redllctlon B

- of Term of Oﬂice} Act, 1981 in the manner heremafter appcarmg ;
NOW, THEREFORB in exercise of the.powers conferred by

lause (l) of Atticle 213 of the Constitution of India, the Governor

- of Orissa is pleased to make and promulgate the following Ordinance

Short title .

ment,

" Amendment

" of Section 4.

in the Thlrty -fifth Year of the Repubhc of India—

1. (1) This Ordtnanoe may - be called the Orissa Grama Panchayats
( Reduction of Term of Office ) Amendment Ordmance, 1984. -

- {2) lt shall come into force atonee

2 In section 4 of the Orissa - Grama Panchaya.ts (Reducuon of

“Term of Office ) Act, 1981 (‘hereinaftér referred to as the principal Orissa

Act ) under clause - (b), the following - prov:su shall be inserted,

' namely —
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“Provided that the election of members ( including the Sarpanch)
for the reconstitution of the Grama Panchayats specified in schedule
shall be held within a period of three years and six months from the
aforesaid date.”. N _ B

Saettion of 3. After section 5 of the principal ‘Act, the following Schedule
shall be inserted, namely:— - - S ' _

L

“ScHEDULE
Name of Name of the block ~ Names of the grama
the district - _ - Panchayats
m e 3

1. Custack .. 1. Cuttack Sadar .. - 1. Gatiroutpatna
| 2. Barang ... L Ramdaspur
- 2. Madhapur

3. Athagarh .. L. Manche_swa'r-
2Poi .. 1 Gop .. 1. Birtung | |
o 5 | 2. Mahalapada = -
3. Simuli -

4. Banakhandi.

Dated the 6th February, 1984 ~ B. N. PANDE
| | GOVERNOR OF ORISSA



